FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
EAST GODAVARI BREWERIES PRIVATE LIMITED OPERATING IN BREWING
INDUSTRY AT 5-172C, THIMMAPURAM, NEAR TATA MOTORS, KAKINADA,
ANDHRA PRADESH - 533005
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1.| Name of the corporate debtor along M/s EAST GODAVARI BREWERIES
with PAN & CIN No. PRIVATE LIMITED

PAN: AADCE9156H
CIN: U15510AP2015PTC096084

2.| Address of the registered office 5-172C, Thimmapuram, Near TATA
Motors, Kakinada, Andhra Pradesh —
533005.
3.| URL of website NA
4.| Details of place where majority of fixed | There are no major fixed assets in the
assets are located name of corporate debtor.
5. Installed capacity of main products/ NA
services
6.| Quantity and value of main products/ The Brewing Plant was not established
services sold in last Financial Year due to termination of brewing agreement

by M/s Anheuser Busch InBev India
Limited (Formerly M/s SAB Miller India
Limited)

7.| Number of employees/ workmen Nil

8. | Further details including last available Details/information can be sought by the
financial statements (with schedules) of | interested PRA’s by sending a request
two years, lists of creditors are available | email to Resolution Professional at

at URL: egbpl.cirp@gmail.com

9.| Eligibility for resolution applicants Details/information can be sought by the
under section 25(2)(h) of the Code is interested PRA’s by sending a request
available at URL: email to Resolution Professional at

egbpl.cirp@gmail.com

10 Last date for receipt of expression of 01/11/2024
interest

11} Date of issue of provisional list of 02/11/2024
prospective resolution applicants

12| Last date for submission of objections 07/11/2024
to provisional list

13| Date of issue of final list of prospective | 08/11/2024
resolution applicants

14| Date of issue of information 09/11/2024
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants




15| Last date for submission of resolution 09/12/2024
plans

16| Process email id to submit Expression egbpl.cirp@gmail.com
of Interest

Note: The CIRP period of the CD will end by 07/11/2024. The above timelines are subject to
the approval of the CoC for extension of CIRP period and order of the Hon’ble NCLT,
Amaravati Bench granting such extension.

Date: 17/10/2024
Place: Vijayawada

CA Dr Immaneni Eswara Rao

Resolution Professional

M/s East Godavari Breweries Private Limited (In CIRP)
IBBI/IPA-001/IP-P01224/2018-2019/11943

40-26-22, Mohiddin Street, Chandramoulipuram

Opp BSNL Exchange, Labbipet, MG Road, NTR District
Andhra Pradesh — 520010, India

Mobile Number: 9951789558 & 9248123333
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m]STATE BANK OF INDIA

STRESSED ASSETS RECOVERY BRANCH-05172 (HYDERABAD)

2" Flpor, Upstairs of TSRTC Building Commuters’ Amenity Centre, Koti, Hyderabad-500095.
Land line No. (Off): 040-24651352 | 1325, E-mail ID: sbi.05172 @sbi.co.in

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
[Undar Rule 8(6) of Security Interest {Enforcement} Rules], 2002

E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the
Security Interest (Enforcement) Rules, 2002.

Molios t5 heraby given lothe public in general and in particular to the Borower{s) and Guarantor(s) that the below
descnbed immovable properies morgegedicharged to the Securad Creditor, the physical possession of which
has been faken by the Authorized Officer of State Bank of India, the secured credifor will be zold on "As is Whera
is", “As is What is" and "Whatever there is™ on 06.11.2024, for racovery of Rs.43,65,818/- (Rupeas Forty
three lakh sixty five thousand eight hundred and eighteen only) as on 16.10.2024 together with furdher
interest, expenses as per decree rate of DA 352/2022 in DRT-1, Hyderabad due 1o the secured creditors State
Bank of India from Borrower: Shrl Syed Muzaffar Hussain & Smt Syed Habeeba Sultana, Both residing at:
H Mo 1-6- 11301, Adarshnagar, Zaheserabad, Medak - 502220 & 6-2-164/6, Saphire Casile, Flat Mo, 101, Second
fioor, P&T Colony, Near Glendale Academy School, Suncity, Bandlaguda Jagir, Rajendranagar, Don Bosco
Magar, K.\ Rangareddy-500035.

The Reserve Price will be Rs.35,00,000/- (Rupess Thirty five lakh only) and the earnest money deposit will
be R&.3,50,000/- (Rupees Three lakh fifty thousand only).

SHORT DESCRIPTION OF THE IMMOVABLE PROPERTY WITH KNOWN ENCUMBRANCES IF ANY

All thal part and parcel of 3 BHE Residential Flat no, 101 In First flooe, with a plinth area of 1340 saft inclusive of
comman area, with a undivided share of land admeasuring 33 5q. Yards, with Car Parking B0 sft,, oul of total plod
admegsunng 330 sq. Yards, on Plot No. 16416, Block- Special, Sy No 9672 & 9613, n “Sapphire Castle” PAT
cotony, Bandlaguda Jagir Village & Grampanchayat, Rajendranagar Mandal, Now Gandipet Mandal,
Rangareddy Digirict belonging to Mr, Sved Muzaffar Hussain & Smi 5. Habeeba Sulfana vide Doc. Mo.
651672015 dated 04,12 2015 and bounded as follows: North: Open lo sky, South: Opan (o sky, Staircase and lift;
East: FlaiMe. 102, West: Dpen fosky

Coordinates: 17.35942, 78.40023 (Type this in google maps to find the location)

Reserve Price: Rs. 35,00,000/-: EMD: Rs.3,50,000/-

Bid increment amount: Rs.25,000/-
Auction Date: 06.11.2024; Auction Time: : 10.00 AM to 3.00 PM
| ENCUMBRANCES KNOWN TO THE SECURED CREDITOR: NIL | PROPERTY ID: SBINODOS0217044

F
PICICI Home Finance |genofce Grouoon 47514 Cantaieads. e Dwarskanagar Vishakapatnam, A P, 530016

Motice for sale of immovable assets through Private Treaty

Zale Molice for Sale of Immovable Aszats thraugh Privale Trealy under the Securbsalion and Reconsiruclion of Financial Azsets and Enforcement
of Security InterestAct, 2002 read with Rule &[] riwBule 3{1) of the Securty Inferest (Enforcement) Rules, 2002

ICHC! Home Financa Company Limitad (I(CIC| HFC) conducted saveral a-Auchnns for fhe sala of the modgaged proparty mentionad betow, howevar. al
such e-Auctions fEHled. Now, an nteresied buyer has approached |CRC1HEC with an offer o purchasa the said property for an amount of Rs, 41,00, 000
Motice |5 harely ghven (o the pubic ingenaral and in garicuar bo the Borrower(s) and Guarantons) thal the balow-descrbed immovable proparty
mrtgagedicharged o the Secured Credilor, the Possession of which has besn isxen by the Authorized Cfficer of ICIC] Home Finence Company Lid
wil be sokdon "Asiswhene 18", "Aslzwhatis”, and ‘Whatever there =", by way of Private Treaty as par the brief pariculars ghven hereunder;

Sr. | Name of Barroweris) J Details of the Sacurad Amount |Re5e:n.|e Price| Date and | Dafe & |One Day |SARFAES
No. | Co Borrowers/ assot(s] with known Outstanding [Eorecey Maney Time of | Time of| Before | Stage
Guarantars/Legal Hedrs. enicumbrances, if any Denasit Property | Auction, Auction
| Loan Account No. | - || Depost lnspection| | Date |
1Al B} (€ D) {E) B\ . I I .
1 |Memmala Vikags Oari Door Mo. 3<B6{2, Survay No. 317 of As, Rs. Zaih Tth | fith Physécal
|Kumaar (Borrowers)  |Duwada Vilage siluated at Disvvada Gram | 51,16 47187 | 41.00000- | Oci 24 | Now'24 | Nov,'24 |Possession
(Memmala Deapthi Panchayat, Gajuwaka Mandal withinthe| (As on 14ih Rs A - | ZPM - |
(iCo-Borowers) limids of the Grealer Visakhapalnam| Ouober4) | 490,000 dFM I
[LHVPRMOO001 326163 & fgiLfiEI!;A'f o aea and Sabbavaram iy dd
]'LH'.'FT-.‘.D}E'III‘:ES-:."G}E- regisiration Sub Lestaclof Visakhapatram

e e e —=v —— e e e e
The onine aucton will be conducted on websaite (URL Link- hitps:fassats matesauctions.com ) of our auction agency Matex Net Pvt Ltd. The
Prospeciive Bidden's) musi submit the Eemes! Money Degosil (EMD) RTGS Demand Draft (DD (Refer Column E) al BEIL Home Finance Company
Lirnited, Branch Office Address mentioned on bop of the atide on orbefose 6th Nov,'24 before (400 PM. The Prospeciive Bidder(s) must alsg submil s
signed copy of the Regstration Form & Bid Terms and Condilions form at iCIG| Home Finance Company Limited. Branch Office Address mentioned on
top of the article on of before Gth Moy, 24 before 0500 PR, Earmest Money Deposit Demand DraﬁrDﬁ?shwl: b from a Mationabzed Scheduled Bank in
tevor of "ICIC) Home Finance Company Lid. —Auction” payable &l the tranchoffice address mentionad on fop of tha aricls
The genaral public is reguasted 1o submit their bids bigher than Bhe amaunt baing offered by the interestad buyer mantionad above, Il is hereby
infonmeed thetin case no bids higher than the amaunt B2ing offered by the aforementioned interested buyer is receved by ICICIHFC, the mofgaged
roperty shall ba soid 1o the said interasied buyeras per Ruse 8(8) r'w Rule 8(1) of the Security inlenast (Enforcement) Rules, 2002.
arany furiher darifications with regands to inspecton, terms and condifions of the sale or submission of bids, kindly contact ICHCI Home Finence
Company Limited on 9820807300 P ] 5 ;
-hle -..Jltru:urlaen i"i_lf'lfzer_reser'.-_es lhE nght b reject any or all the bids withowd furnishing any further reasons, For detailed terms and condiions of the
3218 (et VI rtip Theiv: | CoRie. Corty Authorised Officer, ICICI Home Finance Company Limited
[Date : 17.10.2024 | Piace : Vishakapatnam SH0PL

MUTHOOT HOUSING FINANCE COMPANY LIMITED

Registered Office: TC NO.14/2074-7, Muthoot Centre, Punnen Road, Thiruvananthapuram - 695 034,

CIN NO - U65922KL2010PLC025624, Corporate Office : 12/A 01, 13th floor, Parinee Crescenzo, Plot No. €38 &
€39, Bandra Kurla Complex-G block (East), Mumbai-400051 TEL. NO: 022-62728517,

Email Id: authorised.officer@muthoot.com

el

rmuthoot

HOUSING FINANCE

Corporate Office : 1CICI HFC Tower, Andhen - Kirla Read, Andheri (East), Mumbai - 400059, India )

SHORT DISCRIPTION OF THE IMMOVABLE PROPERTY WITH KNOWN ENCUMBRANCE, IF ANY.

CIN : USS022MHT929PLC120106

APPENDIX -IV[Rule 8(1)] Possession Notice (For Inmovable Property) )

Mote: All applicable taxes, power bills, stamp duties, registration charges, fees, otc., will be borne by
the successful bidder.

11 Al prospectve bidders are requested 1o register themselves in the web portal URL: https:hwww.ebkray.in
an browser well before the auction daté to participate in the e-auction of the above property, 2) The interesied
bidders who require assistance in creating Login 1D & Password, uploading data, submilting Bid documants,
Training/Demonstration, Terms & conditions on onling inter-se bidding &tc., may visit the website
https:/iwww.abkray.in, 3) For detailed terms and conditions of the sase, please refer to tha link providad in
wahsite URL: hitps:iiwww.abkray.in

For further details please contact the following officials on any working day with prior appointment befare
5.00 pm on 05.11.2024. 1) Shri Sandeep Paridala, Manager, Mobile no. 8985803747, 2) Shri Ganji
Prasad, Chief Manager, Mobile no. 9366986725.

Date: 16.10.2024, Place: Hyderabad
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Sdi- Authorized Officer, SBI, SARB, Kofi, Hyderabad.

Hlg el S1E4ETs o

Benz Cirle Branch, Sitara Towers, NCBN Colony, Vijayawada-10 Tel : 9326716091,
Mail:ubin0816094@unionbankofindia.bank

DEMAND NOTICE

NOTICE UNDER SECTION 13(2) OF ACT 54 / 2002 FOR ENFORCEMENT OF SECURITY INTEREST

To: Borrower: 1) Mrs. Cherukuri Sirisha, D/o. Govinda Ramaiah, 64-9-8/5, Near Airtel
Towers, Patamata Lanka, Vijayawada-10, 2) Mrs. Cherukuri Sirisha, D/o. Govinda Ramaiah,
12-187, Adarsh Nagar, Opp. IDPL Colony, Hyderabad-500037, 3) Mrs. Cherukuri Ratna Kumari,
WI/o. Govinda Ramaiah, 64-9-8/5,Near Airtel Towers, Patamata Lanka, Vijayawada-10,4) Mrs.
Cherukuri Ratna Kumari, W/o. Govinda Ramaiah, 12-187, Adarsh Nagar, Opp. IDPL Colony,
Hyderabad-500037.

Whereas The undersigned being the Authorized Officer of the Muthoot Housing Finance Company Ltd., under the Securitisation And Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (ACT NO.54 OF 2002) and in exercise of powers conferred under section 13(12) read with Rule 3 of the
Security Interest (Enforcement) Rules, 2002 issued a demand notice to below mentioned Borrower/s / Guarantor/s. After completion of 60 days from date of
receipt of the said notice, The Borrower/s / Guarantor/s having failed to repay the amount, notice is hereby given to the Borrower/s / Guarantor/s and the
public in general that the undersigned has taken Physical Possession of the property described herein below in exercise of powers conferred on them under
section 13(4) of the said Act read with Rule 8 of the said Rules on this.

SR.
NO

Total 0/s Amount (Rs.)
Future Interest Applicable

LAN No. MHFLRESKUR000005009982 Rs.31,11,923.00/- as on
" |1. Kammari Venugopal Achari, 2. Kammari Kavitha 08-July-2024

Description of Secured Asset(s) /Immovable Property (ies) :- ALL THE PIECE AND PARCEL OF THE PROPERTY LOCATED IN NANDYAL DISTRICT OF
BETHAMCHERLA SUB DIVISION, IN BETHAMCHERLA MANDAL AND IN BETHAMCHERLA NAGARA PANCHYATI LIMITS OF GAYATRI ESTATES-1, 4TH WARD
BETHAMCHERLA VILLAGE. HAVING A RCC ROOF HOUSE D.NO. 4-371/1 AND 4-371/2 GOVERNMENT ALLOTTED SURVEY NO:126/2, AND PLOT NO:40 PLOT
MEASUREMENTS: EAST TO WEST 33FT AND NORTH TO SOUTH 16FT. TOTAL EXTANT IS 58.66 SQ.YDS MEASUREMENTS: GROUND FLOOR 5285Q.FT (EAST TO
WEST 33FT AND NORTH TO SOUTH 16FT) FIRST FLOOR 5285Q.FT (EAST TO WEST 33FT AND NORTH TO SOUTH 16FT) SECOND FLOOR 320SQ.FT (EAST TO
WEST 20FT AND NORTH TO SOUTH 16FT) TOTAL G+2 FLOORS BUILDING AREA IS 1376 SQ.FT.BOUNDARIES: EAST: HOUSE OF YAKOBU SOUTH: LAND OF
KANALA LAKSHMI REDDY WEST: RASTA NORTH: LAND OF AKBAR BETWEEN THESE BOUNDARIES, THE TOTAL LAND AREA IS 58.66 S. YDS 49.04 SQ. MTS,
WITH A 1 YEAR OLD RCCROOF, G+2 FLOORS, AND A BUILDING AREA OF 1376 SQ. FT.

Date of Demand

Notice Date of Possession

Name of Borrower / Co-Borrower/ Guarantor

15-July-2024 [ 14-October-2024

THURSDAY, OCTOBER 17 , 2024

mB]STATE BANK OF INDIA

STRESSED ASSETS RECOVERY ERANCH-05172 (HYDERABAD)

2" Floor, Upstairs of TSRTC Building Commuters’ Amenity Cenire, Koti, Hyderabad-5000395.
Land line Mo. (Off): 040-24651352 | 1325, E-mail |D: sbi.05172 [@shi.co.in
SALE NOTICE FOR SALE OF IMMOVAEBLE PROPERTY

[Under Rule B(6) of Security Interest {Enforcement} Rules], 2002

E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 3(6) of the
Security Interest [Enforcement) Rules, 2002,

Modice is hereby given bo the public in general and in particular to the Borowen!s) and Guaranions) that the below
describad immovabla properies morigaged’ charged to the Secured Creditor, the Physical possession of which
has been taken by the Authorised Officer of State Bank of India, the secured credior, willbe sold an “As is Where is”,
“As5 i3 What 15" and "Whatever there is" basis on 04.12.2024, for recovery of Rs, 1,08,64.556.66 (Rupees
One crore eight lacs sixty four thousand five hundred fifty six and paise sixty eight Only) az on
15.10.2024, a5 per the final order dated 19,07 2023 in DAM 392023, togetharwith further interesl, expenses and
costs there on, due to the State Bank of India from Borrowers: M/s. Sri Tarakarama Industries (Represented
by itz pariners - Smt. Lingampally Vijaya Lakshmi & Shri Lingampally Pavan Kalyan), D-Mo.4-120, Gandhi
Magar, Near Janagam Cross Road, Sunapel (PO) & (Mo), Suryapel Districl, Telangana- 508213 and
Guarantors: (1) Smt. Lingampally Vijaya Lakshmi W/o Dasharada Ramulu & (2) Shri Lingampally Pavan
Kalyan Slo Dasharada Ramulu, Both are Rlo. D-Mo. 146, Gandhi Magar, Mear Janagam Cross Road,
Suryapel, Telangana- 508213, The raserve price will be Rs. 5,81,00,000/- (Rupees Five crores sighty one
lacs only) and the earnest money depaosit will be Rs., 58,10 000/- (Rupees Fifty aight lacs ten thousand anly).

PROPERTY ID; SBIN2000S0454858; All that Piece and Parcel of the Land with Commercial Building beanng
Do, 4-120, Survey Mo 484, admeasuring Ac. 116 Guntas Equals of Total 1936.00 Sq. Yards Gandhi Magar,
Janagam Road Survapel, Survape! Municipality & Grama panchyathi Revenue Limits and Suryapet Mandal &
Mandal Parshal Suryapet District Telangana standing In the name of S Lingampally Vijaya Lakshmi, W/o
Dasharada Ramulu (Sale Deed No. 790/1993, 5SRO Suryapet and within the following boundaries: North:
Land of Podile Janakammam, South: Land of Venkata ram narasimha Reddy, East: NH-65 & West: Land of
RaparthiVeera Swami

Reserve Price: Rs.5,81,00,000/-; EMD: Rs.58,10,000/-; Bid Increment Amount: Rs.1,00,000/-
Auction Date: 04.12.2024; Auction Time: 1.00 PM. to 5.00 P.M.

EMD Last Date & Time: 04.12.2024 by 12.00 Noon.

weh portal https:'www.ebkray.in. The inferested bidders shall ensure thal they get themselves registersd on
the e-auction website and deposit eamest money i the wriual wallel created by service provider as per
guidalines provided on https:/fwww.ebkray.in. The interested bidders who raquire assistanca in creating Login
ID & Passwiord, uploading data, submitling Bid documents, Training! Demonsiration, Terms & condilions on
onlne Inter-se Bidding ete., may visit the website https:/iwww.ebkray.in. For detailed terms and condibions of
the sale, please refer to the link provided in the website Mtps fwww.ebkray.in

Enguiry: Smt Sarala Kuman Kolakaluri, Chief Manager, Mobile Mo.: 9908250387, Shri R Loganathan,
Manager, Mobile No.: 9840589762,

_F"lal::E: Hydarabad

Sdi- Authorized Officer, SBI,

Date: 15.10.2024 SARB, Koti, Hyderabad.

The Borrower/s / Guarantor/s in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be
subject to the charge of the Muthoot Housing Finance Company Limited, for an above mentioned demanded amount and further interest thereon.

Place : Andhra Pradesh, Date : 17 October, 2024 Sd/- Authorised Officer, For Muthoot Housing Finance Company Limited

Description of Immovable Property: Em of Land & Building with an extent of 508 sg.yds., in an total

extent of 635 sq.yds in RS N0.394/1, 393/1 MW No.33, Old Assessment N0.40544C, New Assessment
No0.294394, D.No.54-16-20/10, East Side part situated at Gunadala, Vijayawada Town, Vijayawada
Muncipal Corparatio area, Gunadala Sub-Registrar area, Vijayawada Registrar District, Krishna Dist
(Now NTR Dist.) Vide Regd.sale Deed N0.3672/1978 & 3430/1978 SRO Vijayawada being bounded
by: Boundaries of the property: East: National Highway Feder Road, South: Property sold to Punukollu
Surya Narayana, West: Property sold to Y Ravi to others in Central Excise Colony Plot No3,
North:Muncipal Corparation Road

Dear Sir/Madam
Sub: Enforcement of Security interest Action Notice - In connection with the
credit facilities enjoyed by you with us - classified as NPA

We have to inform you that your Loan 560711000020801-Education Loan Rs.
20 Lakhs with our Benz Circle Branch, has been classified your account as NPA 29-04-
2024 in pursuant to your default in making repayment of dues/installments/interest. In
spite of our repeated demands you have not paid the amount towards the amount out-
standing in your account /you have not discharged your liabilities.

We do hereby call upon you in terms of section 13(2) of the Securitisation and
Reconstruction of Fianacial Assets and Enforcement of Security Interest Act 2002 to re-
cover the above mentioned amount + uncharged interest+ other charges+pocket expenses
till the date of closure a sum of Rs.8,20,557.25ps (Rupees Eight Lakhs Twenty Thousand
Five Fifty Seven and Twenty Five Paise Only) together with contractual rate of interest
from as per the terms and conditions of loan documents executed by you and discharge
your liabilities in full within 60 days from the date of receipt of this notice, failing which we
shall be constrained to enforce the following securities created by you in favour of the
bank by exercising any or all of the rights given under the said Act. Please note that if you
fail to remit the dues within 60 days and if Bank exercises all its rights under this Act and
if the dues are not fully satisfied with the sale of proceeds of the secured assets, we shall
be constrained to take appropriate legal action against you in a court of law/Debt Recov-
ery Tribunal for recovery of the balance amount from you. You are requested to note that
as per Section 13(13) of the Act, on receipt of this notice you are restrained from disposing
of or dealing with the above securities except in the usual course of business without the
consent of the Bank. Please note any violation of this section entails serious consequences.
Your kind attention is invited to provisions of sub-section (8) of section 13 of the SARFAESI
in respect of time available, to redeem the secured assets.

DEMAND NOTICE DATED: 03-05-2024 STANDS WITHDRAWN

Date : 24-09-2024 Sd/- Authorized Officer
Place : VIJAYAWADA Union Bank of India

STATE BANK OF INDIA
STRESSED ASSETS RECOVERY BRANCH-1 (CODE: 05172)

2nd Floor, TSRTC Commuters Amenity Centre, Bus Terminal Complex, Koti,
Hyderabad - 500 095, Telangana State, E-mail : sbi.05172@sbi.co.in

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

[Under Rule 8(6) of Security Interest {Enforcement} Rules], 2002
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule
8(6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower(s) and
Guarantor(s) that the below described immovable properties mortgaged/ charged to the
Secured Creditor, the Physical possession of which has been taken by the Authorised Officer
of State Bank of India, the secured creditor, will be sold on “As is Where is”, “As is What
is” and “Whatever there is” basis on 07-11-2024, for recovery of Rs. 54,69,926.30 (Rupees
fifty four lacs sixty nine thousand nine hundred twenty six and paise thirty only) as on
15-10-2024, as per the final order dated 18-04-2022 in OA/44/2021, together with further
interest, expenses and costs there on, due to the State Bank of India from Borrower
(1) M/s. Elssadai Industries (Represented by its Proprietrix - Smt. Gundaboina Jyothi),
146/LU & 153/U, Main Road, Chilakamarri Village, Pedda Adisherlapally mandal, Nalgonda,
Telangana-508243. (2) Smt. Gundaboina Jyothi, W/o. Shri G. Laxmaiah, R/o Devarakonda
Road, Kondamallepally Mandal, Chinna Adiserlapally, Nalgonda, Telangana-508243. (3) Smt.
Gundaboina Jyothi, W/o. G. Laxmaiah, 9-5/4, Street No.16B, Jillellaguda, Old Gayatri Nagar,
Saroor Nagar, Hyderabad-500079. (4) Shri Gundaboina Laxmaiah, S/o. Shri G. Muthaiah,
9-5/4, Street No.16B, Jillellaguda, Old Gayatri Nagar, Saroor Nagar, Hyderabad-500079.
The Reserve Price will be Rs. 87,00,000/- (Rupees eighty seven lacs only) and the Earnest
Money Deposit will be Rs. 8,70,000/- (Rupees eight lakhs seventy thousand only).
The property details, Reserve Price and EMD details are specified here under:
All that the part and parcel of open residential plot admeasuring Ac 0-10 Guntas or 1210 Sq.
Yards in Sy.n0.82/A5 situated at beside Archita Wines, Chintha Chettu Thanda Road,
Kondamallepally Village, Kondamallepally Mandal & Grampanchayat, Nalgonda District, in
the Name Shri Gundaboina Laxmaiah, S/o. Shri G. Muthaiah, vide Registered Sale Deed
No. 8860/2017 dated 11.10.2017 and bounded by: North: Chintha Chettu Thanda Road,
South: Owner’s Land, East: Owner’s Land & West: Owner’s Land.

0SBl

AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED

Registered Office: 707, Raheja Centre, Free Press Journal Road, Nariman Point, Mumbai - 400021
Branch Office At:- # 6-3-248/B/1, Dhruv Arcade, 3rd Floor, Road No.1, Naveen Nagar,Banjara Hills, Hyderabad - 500034

Whereas the undersigned being the Authorized Officer of Authum Investment & Infrastructure Limited (“AlIL”) (Resulting
Company pursuant the demerger of lending business from Reliance Commercial Finance Limited (“RCFL”) to AlIL vide NCLT
order dated 10.05.2024). under the Securitization, Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 and in exercise of the powers conferred under section 13 (12) read with [Rule 3] of the Security Interest (Enforcement)
Rules 2002, issued Demand Notices upon the Borrowers/Co-borrowers mentioned below, to repay the amount mentioned in the
notice within 60 days from the date of receipt of the said notice.

The borrower/Co-borrowers having failed to repay the amount, notice is hereby given to the Borrower/Co-borrowers and the
public in general that the undersigned has taken possession of the property described herein below in exercise of powers
conferred on him/ her under Sub-Section (4) of Section 13 the Act read with Rule 8 of the Security Interest (Enforcement) Rules,
2002 on the below-mentioned dates.

The Borrower/Co-borrowers in particular and the public in general is hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of “Authum Investment & Infrastructure Limited”

The Borrower/co-borrowers/Mortgagor(s) attention is invited to the provision of Sub-Section (8) of Section 13 of the Act, in
respect of time available, to redeem the secured assets.

| Sr. Name of Borrower/Co-borrower / Date of Date of Possession / Amount in Demand Notice
| No. Loan Account No. Demand Notices |  Possession Status (Rs.)
1. | 1) M/S.RAMA KRISHNA TIMBER AND SAW MILL, | 28-06-2024 15-10-2024 Rs. 2,66,24,283/-
2) M/S.LINGISETTY SUBBARAO & SONS, Symbolic (Rupees Two Crore Sixty Six
3) SUBBRA RAO LINGISETTY, Possession Twenty Four Thousand Two

4) BALAJI LINGISETTY,

5) SIVAKUMARI LINGISETTY,
6) GUDIPUDI VANAJAKSHI
Loan no:- RLLRVIJ000337602

DESCRIPTION OF PROPERTIES : All that piece and parcel of property Door No. 8-36/1, Rs.N0.472/5, situated at 8th
Ward, Parchuru Grampanchayathi & Mandal, Prakasam District, A.P. 523169” to the extent of the premises is 786.5 Sq.Yds,
ACC shed near Bommala Centre and Bounded as:- East : Neighbours Property, South: Road & Neighbours Property,
West: Road, North: Road.

Dated : 15.10.2024
Place : Parchuru

Hundred and Eighty Three
Only) as on 25/06/2024

Authorized Officer,
Authum Investment & Infrastructure Limited

POSSESSION NOTICE (As per Rule 8(2) of Security Interest (Enforcement) Rules, 2002)

; = SMFG India Home Finance co. Ltd.

*I:"M, FG g’ {Formerly Fulferton India Home Finance Co. Ltd.)
Grihashaktis Corporate, Off. : 503 & 504, 5 Foor, G-Biock, Insipre B&C, BKC Main Road. Bardra kura Comphe, Bandia (E), Mumbai-200 051, MH.
® Ragd. O,  Magh Towers. Fir. 3, Otd Mo 307, New Mo, 185, Poonamabiee Hioh Road. Madwavoyl, Charnal-600 085, Tamil Madu.

Harpi Baba Bppp 'St

E-AUCTION SALE MOTICE OF 15 DAYS FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS
AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PRONISION TO RULE 5{1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002,
HOTICE iz hereby given to the Public In General and in particular to the Bormowes(s) and Guarantons) that the below Bsted immovable
properties (" Secured Assats™) mortgaged / charged {0 the Sacured Credior, the Possession of which has been taken by the Authorised
Officer of SMFG India Home Finance Company Lid. (Formenly Fullerfon nofa Home Faance Co. Lid ) (herelnafter referred 10 as
SMHFC) ("Secured Credilor™), will be sald on "As is where i5"7, “As is whal is" and "Whalever there is™ on the datg and fime
mentionad hereen betow, for rcovery of the duas mentoned herein bedow and further inferast and athar expansas thereo

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

Reserve Price
i Name of the Borrower(s) (Mm%} |Date & Time|Date of EMD|
| | Guarantor(s) LAN Description of the Praperties Earnest Money |of E-Auction| Submissian
Depasit (In 7}
Property boaning An extart of 435.6 50, Yds. of 364.21
LAN : BOST39570990293 o0 Mits, of site along with 4 busding therein D, Mo, 22-| 18.20.000/- (05772024
1. Peetla Anjali, 142, AsmiNo, 1942, Block Mo, 12, Pathareddipalam, a
| O Vedda Chinna Chebrolu GP area, and sub-registry, Guntury D, K5, No 17.00 4 m. {04.11.2024
Anjznappa 512-7, 512-8 being = Bounded by - « East : Panchayath| , b
2. Paetin Satish Bazar; « South : Property of P Nallaiah; « West : L B p.m
Panchayath Bazar; = Norlh : Panchavath Bazar
?:;Eﬂ:ﬂrﬂ:}fﬂﬁmu Easl Godavar D, Routhulapudi MD., Tqui EUh--'i.‘.!;!iE!Z-'!.'. 05.11.2024
: s Bandkary Tirupathirdo "\Parupaka G. B, & Village, 5. Mo, 243-2 In'if sife consisting | 16,20 000/- : al1
| of 282.08 5q. Yds or 236.94 50, Mirs. afong with REG
i : ::nui!;:hiﬂc;'nf:“ Daba house bearing D, No. 3-72 = Bounded by - » East} ”"I':'[[';' m.104.11.2024
-Ehnwrn-nm : Road; = South : 5de balongs to Donor; = West - Site 162000 |01.00p m
4, Bandery Nagamani belongs to Donor; = Morth : S belongs to Donor e e
A site of an extert of 133.33 S0 Yds. together with
. RCC slab house bearing D, Mo, 3=F0, Assmit Mo, 208 | 200,000/
H';j:gf:il}ﬂ;ﬂam Covered by 5. No. BO on RCC Buiiding 200 5. Bt 061 ;'12"2"
I : s/Wl. Mutyals Apparao Late sifuated at Jalampalli HO., Pathurg Vill, Madugula 1100 2 m loa.11. 2024
ekl Md., Visakhapatnam Dt as = Bounded by - +East : el ke
' ik yi“ ] Panchayath Road, +Sowlh : Vacant Site of Kedaritata|  20,000,- 01.00 . m
b Ran; =Wesl | Daba House of Borraappa Rad; «North ; B ot
Thatched house of Muthya Bheemeshwaramma.

Datails terms and conditions of the sale are a5 balow and the detadls are lso provided in our [/ Secusad creditors webshe at
the following link / website address (hitps:/‘disposalhub.com and hitps:)‘'www.grihashakii.com/pdf/E-Auction.pdi). The
Infemiing Bisdders can also contac] . Kaanoor Uma Shankar, Name of Authorised Person, Mob. Mo, 9848102052, E-mail ;
Kaanoori.Shankari@grihashakti.com and Mr. Niloy Dey on his Mob. No. 9920697801, E-mail : Niloy. Deyiz-grihashakti.com.

S/~

Place : 15.10.2024/ 14 10.2024 Authorized Officer. SMFG INDIA HOME FINAMCE CO. LIMITED

Reserve Price Rs. 87,00,000/- EMD: Rs. 8,70,000/- Bid Increment Amt: Rs.1,00,000/-
Auction Date: 07-11-2024, Auction Time: 1.00 PM to 5.00 PM
EMD Last Date: 07-11-2024 by 12.00 Noon, Property ID:SBIN400050607496

The e-auction will be conducted through Bank's approved service provider M/s SISL Infotech
Pvt. Ltd. at their web portal https://www.ebkray.in. The interested bidders shall ensure that
they get themselves registered on the e-auction website and deposit earnest money in the virtual
wallet created by service provider as per guidelines provided on https://www.ebkray.in

The interested bidders who require assistance in creating Login ID & Password, uploading data,
submitting Bid documents, Training/ Demonstration, Terms & conditions on online Inter-se
Bidding etc., may visit the website https://www.ebkray.in

For detailed terms and conditions of the sale, please refer to the link provided in the website
https://www.ebkray.in

Enquiry: Smt. Sarala Kumari Kolakaluri, Chief Manager, Mobile No. 99082 50387,
Shri. R. Loganathan, Manager, Mobile No. 98405 89762.

Date: 16-10-2024, Place: Hyderabad Sd/- Authorized Officer, State Bank of India, SARB, Hyd.

Date : Gunlur,/ Easl Godavan [ Vishakapatnam, Andhra Pradesh (Formerly Fullerton India Home Finance Co. Ltd.)

IMPORTANT

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

financialexp.epaprin

NACHARAM Branch: DP CODE (4523)
Plot.No.15/1A, Nacharam X Roads Nacharam

Hyderabad 500076, Mob: 8332980487
Tel: 040 27155998 Email id:cb4523@canarabank.com

Online Gold Auction Notice
Whereas the authorized officer of CANARA BANK, NACHARAM issued Sale notice(s) calling
upon the borrower to clear the dues in gold loan availed by him. The borrower had failed to repay
the amount, notice is hereby given to the borrower and the public in general that the undersigned
will conduct online auction of the gold ornaments strictly on “As is What is Basis’& “Whatever
there is Basis’& “Without recourse Basis”. The auction will be conducted online through
https://egold.auctiontiger.net on 25-10-2024 at 12:00 pm to 03:00 pm

Gross Weight &  Date of Inspection

S. | Borrower - EMD account

No. LAN Net Weight & EMD Details
1 1180006544375 | GROSS WGT: 23-10-2024 CANARA BANK,
233 EMD VALUE = NACHARAM BRANCH
& 25,000 AIC NO: 209272434
NET WGT: 19.8 IFSC Code: CNRB0004523

Please contact 6352634523 or 9023724780 for more information.
Visit hitps://egold.auctiontiger.net for detailed terms & conditions.

Sd/- Manager

Gr\=/giiz] ANDHRA PRADESH GRAMEENA VIKAS BANK

RETAIL ASSETS AND SMALL AND MEDIUM ENTERPRISES

CENTRALIZED CREDIT CELL{RASMECCC): Ashok Nagar
1st Floor, D.No. 24-49 (A1-B, AlE), Ashoknagar, GHMC, R C Puram-502032
Sangareddy Dist., Telangana. Email: rasmeciB05@apgvb.in
DEMAND NOTICE
Notice under Section 13(2) of Securitisation and Reconstruction of Financial

Assets and Enforcement of Security Interest Act 2002 [Herein after called "Act’)
A notice is hereby given that the following Borrower's have defaulted in the repaymant of principal
and interest of the loans fecilty obtained by them from the Bank.gnd the losns have besn
classified 2z Mon Performing Assets (NPA). The noboes were issied (o tharm under Section
1312) of Securilization and Re-consineciion of Fnancial Assets and Endorcament of Security Inferest
A 2002 on their last known addresses, bt they have been refurmed 1=- senved and reluciant o
acknowiadge tha receipl of notice as such thiy ame heraby informed by way of this public nofoa.

Mame of the Borrower: 1) Mehammed Sajeed 5/o Ghouse Mohiuddin, 2) Meh Jabean Naaz
D/o Mobinur Rahman Abu, Both are Rlo.: Flat Mo 302, Bhashyem & Kaminenl Ressdency,
YousufgudalVh, Hyderabad, TG

HOUSING LOAN Afc No: 73123138351, Limit Sanctioned: Rs. 50,00,000i-

OUTSTANDING AMOUMNT: Re 46,58 685/ [Rupees Forty Six Lakh Fifty Eight Thousand Six
Hundred and Eighty Five Rupees only) as on (.10 2024 + Infsrest and ather Incidental
expenses wherever applicable

thrd ficor of “Bhashyam & Kamineni Residency™ ad-measurng 1450 q.feet (Including
Cormeran area) and car parking amea of 150 sq leal. togathar wilh prapodionate undivded shara
m land measuring 50 sq yards, oul of foésk fand measuring 524 sq yards or 436,06 5q mefers, in
premises bearing municipal Mo, B=-3-224/8%, on Plot Mo 6, forming part of Survey Mo, 96,
silugted at Yousulguda (W), Hyderabad, TG, and Flat Bounded By Morth: Comidor, South:
Openfosky, East Open fo sky, West Open ioshy

The Bormower menlionad above have availed kan § credit feciities from APGVE DA Bollaram
Branch - B164. The loan credit fachity has been secured by mortgage of property and asset as
mentioned against the rezpective bormower name. As the Bomawer has fased to adhera fo the
lesrries and condilions al sanchan, the accaunl bacamea Fragular and was dassdied a5 NPA an
above mention dates as per R8I quidslines. The Bank intznds bo enfores tha follwing securilies
mortgaged by them and issued Demand MNotice Under Regd post with Ack, Due which were
retumed { without proper sigratures of the barmower. Who failed fo receive them when requested,
Hanoz this publicabon issued. Heraby, tha Borrower |5 called upan o pay the amount mantioned
above with conlract rate of inferas!, cosls, charpss el Ihereon within B0 days fram the dala ol
publication ofthis nofice, fafing which the undersigned wil be constrained o initiate action undsr fhe
saidAct o realize the Bank s duss.

Date: 16.10.2024, Place: ﬁ.snut'nagar "8dl- Authorised nrrml APGVE. RASMECCC - Ashok Ear'

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
EAST GODAVARI BREWERIES PRIVATE LIMITED OPERATING IN BREWING INDUSTRY AT 5-172C,

THIMMAPURAM, NEAR TATA MOTORS, KAKINADA, ANDHRA PRADESH 533005
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with M/s EAST GODAVARI BREWERIES PRIVATE LIMITED
PAN/CIN/LLP No. PAN: AADCE9156H
CIN: U15510AP2015PTC096084

5-172C, Thimmapuram, Near TATA Motors, Kakinada,
Andhra Pradesh 533005.

2. | Address of the registered office

URL of website NA
Details of Place where majority of fixed Assets | There are no major fixed assets in the name of
are located corporate debtor.

5. | Installed capacity of main products/ services NA

The Brewing Plant was not established due to
termination of brewing agreement by M/s Anheuser
Busch InBev India Limited (Formerly

M/s SAB Miller India Limited)

Number of employees/ workmen Nil

Details/information can be sought by the interested
PRA's by sending a request email to Resolution
Professional at egbpl.cirp@gmail.com

6. | Quantity and value of main products/
services sold in last financial year

Further details including last available financial
statements (with schedules) of two years, lists
of creditors, relevant dates for subsequent
events of the process are available at:

Details/information can be sought by the interested
PRA's by sending a request email to Resolution
Professional at egbpl.cirp@gmail.com

01/11/2024
02/11/2024

9. | Eligibility for resolution applicants under section
25(2)(h) ofthe Code is available at

10. | Last date for receipt of expression of interest

11.| Date of issue of provisional list of prospective
resolution applicants

12.| Last date for submission of objections to| 07/11/2024

provisional list

13.] Date of issue of final list of prospective resolution| 08/11/2024
applicants

14.| Date of issue of information memorandum,
evaluation matrix and request for resolution plans
to prospective resolution applicants

09/11/2024

15.] Last date for submission of resolution plans 0971212024

16.| Process email id to submit EQI

egbpl.cirp@gmail.com

Note: The CIRP period of the CD will end by 07/11/2024. The above timelines are subject to the approval of
the CoC for extension of CIRP period and order of the Hon'ble NCLT, Amaravati Bench granting such
extension.

Sdl-

CA Dr Immaneni Eswara Rao

Resolution Professional

M/s East Godavari Breweries Private Limited (In CIRP)
IBBI/IPA-001/IP-P01224/2018-2019/11943

40-26-22, Mohiddin Street, Chandramoulipuram

Opp BSNL Exchange, Labbipet, MG Road, NTR District
Andhra Pradesh 520010, India

Mobile Number: 9951789558 & 924812333

Date: 17/10/2024
Place: Vijayawada

.. . HYDERABAD
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